=
Form.1

List of cases filed in e-filin;fmng the month of May, 2025

o Petitioner Name Vs Advocate  Advecite  Dzeof 5
Blio ganrt RisHIES CanniNG, Respondent Name Avocat Mobile Number | E-incii ld | Registration
(1 (2) (3) (4) (5) (6) (7) (€) i i9)
Special Court for Trial and Disposal of ; B _ 3 -
" Commercial Disputes, Vijayawada. Keristona -- - -
Special Judge for Trial and Disposal of : _ _ ~ _
2| Commercial Disputes, Visakhapatnam Visakhapatnam - . .
Form.2
List of cases in which e-payment of Court Fee was made during the month of May, 2025
e Petitioner Name Vs . . Date of
Sl.No Court District Case No. Respondent Name Advocate Date of Registration e-payment of Court Fees
(1) @ (©)] (4) (5) (6) @ (8
1 Special Court for Trial and Disposal of Commercial Krishna _ N _ B 3
Disputes, Vijayawada.
2 Special Judge for Trial and Disposal of Commercial Visakhapatnam B _ _ . B
Disputes, Visakhapatnam 3
Form.3
List of cases in which Electronic Service of Process has taken place during the month of May, 2025
e Petitioner Name Vs Date of Date of Electronic Service
Sl.No ot Wigtrict GagaNG: Respondent Name Advocats Registration of Process
(1) ) () (4) (5) (6) ) 8)
1. Special Court for Trial and Disposal of Commercial iishnia _ _ _ B B
Disputes, Vijayawada
Special Judge for Trial and Disposal of Commercial | , . B B . _ .
2 Disputes, Visakhapatnam Visaknapatham
Form.4
List of total number of cases randomly allocated during the month of May, 2025
SL.No. Court District Court Name Court No. Case Type Case Count ( No. of Cases randomly allocated)
(1) 2) (3) 4 (5 (6) 7
1 Special Court for Trial and Disposal of Commercial Disputes, Krishna . . . _
Vijayawada
2 Special Judge for Trial and Disposal of Commercial Disputes, Visakhapatnam . . . _
Visakhapatnam




Form.5

List of cases in which Hearing in Case Management was held during the month of May, 2025

P Petitioner Name Vs Respondent Date of Date of case Management
SLN |
o Court District Case No Naifis Advocate Registration Hearing
M 2 (3) (4) (5) (6) (7) (8)
Special Court for Trial and
1 Disposal of Commercial Krishna o -- o -
Disputes, Vijayawada
Special Judge for Trial and
2 Disposal of Commercial Visakhapatnam - 5 -
Disputes
Form.6
Contested Commercial Cases disposed during the month of May, 2025
ol Whether
4 Urgent N
: ¥ o of days
Petitioner ;ﬂ:;;t\:?fd Nature of -
Name : Date of execution
Sl < - ;
Ry | SO Ristrick Gasslo ve Advocate R ot (;fcm s DDT&Zizfn giysogi (g;':::gd axecution | of decree Seﬁct:iton
Respondent Rpsstiak NSULL e ap of decree | from date
Mediation | Settled)
Name did not tak of
fe:no e decision
place
(Yes/No)
(1) 2) ©)] (4) (5) (6) (") ) (9) (10) (11) (12) (13) (14)
Air Liquide
Special India Holding Sri. V. Ravindra
Private Limitd Prasad, Advocate U/sec. 29
Court for e s
Trial and ] CAOP for petitioner for Petitioner Not (A) (4) &
1 Di Visakhapatnam Vs. Vs. 26.03.2025 X 08.05.2025 44 days Contested - (5) of
isposal of 9/2025 : : - Applicable
Commercial Rashtriya Ispat Sri. A. Srinivas, Arb. & _
Disputes Nigam Limited Advocate for Con. Act
for Respondent Respondent
I.V. Subbarao
and 4 others for . .
Special Petitioners Sri. V. Satish,
Advocate for
Judge for Vs. Petitioners U/sec. 9
Trial and , i i '
2 | Traian Visaknapaiam | Co9n | Silskahm Vs. 06.05.2025 Hot 09.05.2025 | O4days | Contested - , of Atb. &
Disposal of 8/2025 Ramana Sii. G. Raffiash Applicable Con. Act
Commercial Infrastructure | po Ay tsf .
Disputes Put. Ltd and aRU- Vcc!jca ;9 or
another for REpANdamMa
Respondents




'l

Whether o f
Urgent
- Relief was Ng'af days
Petiligner sought and Nature of fer
Name i Date of execution
o Court District Case No vs Advocate D'ate of F_‘re-. LiStyds Qays for dispngal execution | of decree Ack
No Registration Institution Decision Disposal | (Contested Section
Respondent e of decree from date
Mediation [ Settled)
Name 7 of
did not take decision
place
(Yes/No)
(1N (2) (3) (4) (5) (6) (7) (8) 9 (10) (1) (12) (13) (14)
] Sri. A. Srinivas,
Special Nr;s aT?ﬁhgga Advocate for Ulsec. 29
Judge for hosE g Petitioner No.1 and :
3 | TEland | hapaam | CAOP | Lroind o SriB.Kumar |46 552025 ot 09.05.2025 | 02d Contested : : oror
Disposal of P 12/2025 Petiu; BT Swamy, Advocate Faries Applicable o ays onle Atb. &
Commercial Vs for Petitioner No.2 Con ‘Act
Disputes NIL ’ Vs. :
NIL
M/s. Adani
Vizag Coal .
. : Sri. K. Rama :
Special .Termlna_l Kireeti, Advocate Ulsec. 29
Judge for Private Limited i ;
Trialand | .. .. CAOP | for Petitioner for Patitiongr Not : () 1) &
4 : Visakhapatnam Vs. 09.05.2025 ) 09.05.2025 01 day Contested - - - (5) of
Disposal of 13/2025 Vs. Sri. Y. Vijaya Applicable Arb. &
Commercial Visakhapatnam s dh' ‘AdJ y c ’
Disputes Port Trust, ?raR . vgcatte on; Aot
Advocate for or esponden
Respondent
Form.7
Summary of Commercial Cases during the month of May, 2025
SLN Court District enTcﬁ;al g':lTI:J:; 3 fdt;as:fs thie Total number of cases Total number of cases Total number of cases pending
e P 9 fignth v instituted during the month | disposed during the month at the end of the month
(N (2) (3) (4) (5) (6) (7)
Special Court for Trial and Disposal of .
1 Commercial Disputes, Vijayawada ishina 83 g 94
2 Special Judge for Trial and Disposal of 140 3 135
’ Commercial Disputes, Visakhapatnam Visakhapatnam







